
CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

NEW DELHI

OA NO. 1415 OF 2001
M MA No.1229/2001

NEW DELHI THIS THE 1st DAY OF JUNE,2001.

HON'BLE SHRI KULDIP SINGH, MEMBER(J)

■] _ Shri U.K. Lukhamana, S/o
Shri Rijhoo Rarn
355/14-Sunderpuri ,
Ghazi abad,U.P.

2_ Shri B.'K.Wadhwa, S/o
Rattan Chand Wadhwa, 140-
Block J & K Laxrni Nagar,
Delhi 110032.

3_ Shri Balbir singh, ^ o/o
Shri Surjit Singn,
85-Duplex Flats,
Mand i, De1hi-1 10007.

4  Shri Z.S. Ranga S/o Shri
-  -M ■ Prem Raj, 140-Friends

Enclave, Nayloi,
Delhi-110041.

5. Shri M.K.Nagpal S/O Shri
Jaswant Rai, N-4,
Mukherjee Nagar, Delhi

0_ Shri P.C.Paikh S/O oh' i
Kr i shan Par i kh, 183-u,
Mayur Vihar, Phase-I,
Pocket-I , Delh i-1 10031 .

.. .. rtppl I L,S»

(By Advocate: Shri Sanjay Rastogi /
VERSUS

1. Govt. of N.C.T. ui
Delhi, Through chief
Secretary, 5,Sham Nath
Marg, De1hi.

2. Principal Secretary,
(Finance) , Govt. of NOT
of Delhi, 5, Sham Nath
Narg, Delhi.

3_ principal Conor ollet ui
Accounts, Gokh1e Marg,

"Delhi.

4. Director (Education) ,
Govt. of NCT of Delhi,
Old Serecretariat, Delhi
-110054.



and

Supplies, Govt. _ of
N.C.T. of De1h i, V i kas
Bhawan, Del hi -110002.

Secretary, (GAD), Govt.
of NOT of Delhi, Delhi
Sachivalya, I.F,Estate,
New Del hi.1 10002.

.Respunden Ls

0 R D E R(ORAL)

By Hon'ble Kuldip Singh, Member(J)

The applicants are aggrieved by oneif wr ofig

fixation of pay. They seek a direction to the

respondents to pay the arrears of pay, allowances and

■j i"icrements on the bas la oi ur uer paaatju by ufi la

Hon'ble Tribunal in OA No. 1316/93 & 2011/33 dated

13.5.2000. They have come up to the Tribunal without

making any representation to the depat unieriL..

Accordingly, OA is dismissed. However, the applicants

may make a representation to the respondents and after

its disposal, if they are still aggrieved, ti^ey may
come up with a fresh OA. | .

V
(Kuldip Singh)

Member(J)

Maf leah


